|
1
|
é
{

e d

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

* Rk
Q.A. Ne. 1624 /95:_ Dt.ef Decisier :_17-9-96.
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T. Guravalah i -, Applicant.
Vg ! . - ;
: | .
1. The General Mamager, ‘ : | f
S8C Rly, Rail Nilayam, _ ‘ o
Sec'bad. | o L
- : : ﬁ | AN
2. The Dy.Chief Mech.imgineer, | . s
Carrisge Repalr Shew, :
|

Settipalll @Pest, Tirupathi, ; ,
Chitteser District. .+ Resperdents.

?J . A
. I ‘
:; I j
; ;
Counsel fer the Appli ant : Mr. K.Sudhakar Reddy
' i | T
.i .
Ceunsel ferthe Respendents ¢ Mr. V.Rajeswgra Rae,SC fer Rlys.
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THE HON'BLE SHRI F. RAMNCARAJAN 3 MEMBER (ADMNﬁ)J
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. te the cencerned éuthorities fer dispesal. Ne directiem can be

e
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| .
ORAL ORDER (PER HON'BLYL SHRI R. RANGARAJAN : MEMBER (ADMN.)

Hegrd Mr.K.Sugdhakar Reddy, learned ceuamsel fer the

aeplicant and Mr.V,Rajeswara Rae, learneé ceunsel fer the
respondients, : 1

2. The applicant in this OA is sen ef one{Mr.T.Chemgaiah
whese land te thefextent ef 0,69 cents ip Settipalle Villzge

were gcquireg unéér award Neo.1/84 dgted 5-5~84(Annexure-I) feor
. ] i | B .

establishment ef Failway Carriagé Repair Sh@pfattTirupathi.

3. This apflicatimn is filed praying f@r'? directien

te the respendent$ te appeint him agsimst the lané leesers' queta,
! i '
He has net filed anry representaztior te the respendents ip this

cennectien. Hence, he may file a representatien: in this cenmectien

P ‘
given in the absence of his filing representatien.
| | !
J ‘ R
4, In the result, the fellewing directien is given:-
: ' ]

The applicart may, if se advised, filﬁ a reprecsentatien
te R@2 for graatihg hikﬂappeimtment ag?irnst the land leesers' quets
If such a represéntati@n is received, R-2 sheuld dispese ef that

representatien im accerdamce with rules expeditisusly.
5. - The CA is erdered accerdimgly. Ne cests.
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(R. RANGARAJAN) R

MEMBER (ADMN. ) \
= The 17th_September 1996. . }} /(?*f‘lsﬁ
{Dictated in Ceen Court) ‘ : Txyﬂf gkgﬂﬁ¢g
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Cenpy toi=
1. The General Manager, S.CeRailways, Railnilayam, Securderabad,

2.

The Dy. Chief Mech, Ergimeer, Carriage Repair Shep,
Settipalli pPest, Tirupathi, Chitteer District.

One cepy te Sri, K,Sudhakar Reddy, ad?ocate; CAT, Hyd,

3.
4, One cepy te Sri, V.Rajeswar Rae, Addl, CGSC, CAT, Hyd,
5., One cepy te Library, CAT, Hyd, ' ‘
&, One spare cepy,
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